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Telephone Connections Sanctioned from 
M.Ps. quota 

*184.   SHRI G. PRATHAPA REDDY : 

DR. SHRIKANT RAM-
CHANDRA   JICHKAR : 

Will the Minister of COMMUNICATIONS 
be pleased to state ; 

(a) the number of pea-sons from the year 
1992 who have been sanctioned telephone 
connections from the annual quota of 
Members of Parliament on priority basis but 
have not yet been provided; and 

(b) what are the reasons for the delay ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SUKH RAM) ; (a) and (b) The 
information is being collected and will be laid 
on the Table of the House. 

Proposal to take over Surat Airport from 
Gujarat  Government 

*185 SHRI VITHALBHAI M. PATEL: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state ; 

(a) whether the Central Government has 
received any proposal to take over the Surat 
Airport in Gujarat from the State 
Government; and 

(b) if so, what action has been taken on 
this proposal and what is the likely time frame 
therefor ? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI GHULAM NABI 
AZAD) : (a) and (b) In January 1991. letters 
were received from the Government of 
Gujarat suggesting Surat airport to be taken 
over by the National Airports Authority 
(NAA) for upgradation. Due to paucity of 
resources of the NAA, it was decided that 
NAA would not be able to take over this 
airport. The State Government was informed 
of this on 20-6-1991. 

 


